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MINISTRY OF MINORITY AFFAIRS
NOTIFICATION
New Delhi, the 2nd June, 2017

S.0. 1791(E).—In the Gazette Notification issued under SO,1676(E) dated 23" May, 2017 regarding
nomination of Chairperson in National Commission for Minorities (NCM), the name of the Chairperson “Shri Gairul
Hasan Rizvi” be read as “Shri Syed Ghayorul Hasan Rizvi.”.

2. Other contents of the said notification remain unchanged.
[No. 1-19/2015-NCM (Pt.)]
K. C. SAMRIA, Jt. Secy.
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